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(c) the steps taken by the Rail-
way authorities in the matter?

The Minister of Raliways (Shri
C. M, Poonacha): (a) to (c). Yes. It
has been reported that on 31st May,
1867 at 23-45 hours on receipt of
information from Station Master, Dum
Dum Cantonment Station about theft
mear the Quter Signal, the Inspector,
Railway Protection Force, Sub-
Inspector, Government Railway Police
proceeded to site and recovered there
bags of wheat. When the party were
carrying the recovered bags of wheat
towards Dum Dum Cantonment
Station, they were fired upon by State
Armed Police personnel posted to
guard nearby wireless station, alleg-
ing that wheat bags were being carried
after stealing them from a train.
Railway Protection Force/Govern.
ment Railway Police party who were
in proper uniform siopped and shouted
back that they were Railway Protec-
tion Force and Police personnel but
State Armed Police personnel who
were in mufty continued to fire at
random. Thereupon, the Inspector,
Rallway Protection Force had to fire
in seif-defence, but they were over-
powered, assaulted mercilessly caus-
ing severe injury on the persons of
the |[nspector, Reailway Protection
Force, Sub-Inspector, Government
Railway Police and a Rakshak, Rail-
way Protection Force, and were drag-
ged towards the State Armed Police
camp On getting the information
2 Sub-Inspectors from Dum Dum
Police Station came to the State
Armed Police Camp and rescued the
Inspector, Railway Protection Force
and his party.

Government Railway Police, Bealdah,
have registered two counter cases,
one under Section 332/307 1LPC.
against State Armed Police personnel
and the other under Section 307 1.P.C.
ageinst Railway Protection Force and
Government Railway Police person-
nel. Inspector General of Police,
West Bengal has also been approached
for a high level enquiry into the
incident.
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Tea Gardesw

2841. Shyi Atam Das: Will the
Minister of Commerce be plessed to
state:

(a) whether it is a fact that most
of the Tea bushes in the Tea gardens
are more than 80 years old;

(b) if so, whether it is also a fact
that these old bushes produce less tea
and also of inferior quality;

. (¢) if so, whether Government are
encouraging plantation of new bushes
to meet the growing demand of tea
baoth at the home and foreign market;
and

(d) if so, the number of such bushes
planted during the last three years?

The Minister of Commerce (8hri
Dinesh Singh): (a) According to the
last census 21.4 per cent of the total
area under tea had bushes about
60 years old as on 31st March, 1063.

(b) Yes, Sir.

{c) Yes, Sir.

(d) The areas replanted were as
follows:

cmrmy = ————
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1964 65
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Exno-n_ ol_‘l'.e-a_
2842 Shei Atam Das: Will the
Minister of Commerce be pleased to
slate:

(a) whether it is a fact that Ceylon
tea s superior to the Indian Tea;

(b) if so, whether it is also a fact
that the Ceyion tea is gaining prefer-
ence in foreign markets over Indian
tea; and

(¢) if so, the steps Government are
taking to face this competition in the
foreign markets?

The Minister of Commerce (SBhri
Dinesh Stugh): (a) to (¢). No, Sir.
Ceylon teg has been gaining prefer-
ence because of its prices being lower
than India's. Devaluation of the
Indian rupee and reduction in export
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duty will help Indian tea to compete
with Ceylon tes in the world market
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Bharat Heavy Electricals Lid.

2845, Shri Shiv Kumar Shastri:
Shri Kanwar Lal Gupta:
Skri Raghuvir Singh Shastri:
Shri Ram Avtar Shastri:
Shri Prakash Vir Shastri:
Shri Ram Sewak Yadav:

Will the Minister of Industrial
Development and Company Affairs
be pleased to state:

(a) the present percentage of
employees in the Bharat Heavy Elec-
tricals Ltd. who belong to the State
of Andhra Pradesh;

(b) whether it is a fact that all
posts in the Ramchandrapuram Unit
of Bharat Heavy Electricals upto





